
 

communists want to insult every religion. ...(Interruptions)...  Why are they insisting 
on this film?   
 
MR. CHAIRMAN: The hon. Member, Shri M. Mohamed Abdulla (Tamil Nadu) 
associated himself with the matter raised by the hon. Member, Dr. John Brittas.    

Now, Shri Mohammed Nadimul Haque - Demand to confer Bharat Ratna to 
Indian origin astronaut, Sunita Williams. ...(Interruptions)... Only what Shri 
Mohammed Nadimul Haque says will go on record. ...(Interruptions)... 

 
Demand to confer Bharat Ratna to Indian origin astronaut Sunita Williams 

 
SHRI MOHAMMED NADIMUL HAQUE (West Bengal): Sir, let us all welcome the safe 
return of Crew-9 to Earth after 286 days.  They landed back on Earth on March 18th. 
Let me quote what the hon. C.M., Ms. Mamata Banerjee, said. I quote, “Welcome 
Sunita Williams and Butch Wilmore back to Earth, finally and safely after so many 
days.  Our daughter of India returns to us and we are deeply, deeply happy and 
elated.  We are profoundly happy for Butch Wilmore also. Hail their courage, hail their 
return, hail human glory! I congratulate the rescue team for their overwhelming 
support and success.”   
 

(MR. DEPUTY CHAIRMAN in the Chair.) 
 

A few days after she made this statement, the hon. Chief Minister of West Bengal 
spoke at the State Assembly where she demanded that Sunita Williams should be 
conferred with the Bharat Ratna, India's highest civilian award. This would be a fitting 
tribute to her remarkable achievement. Looking at India from space, Sunita Williams 
highlighted the Himalayas’ ripple effect, the fishing fleet near Mumbai and Gujarat and 
the network of lights visible across the country. The achievement of Sunita Williams 
would also make ISRO proud, which was established in 1969. Yes; Great institutions 
were built before 2014. The success of Sunita Williams has always been celebrated in 
India. Giving her Bharat Ratna would be the ultimate celebration.  Sir, let me remind 
my fellow Parliamentarians that Sunita Williams was honoured on her visit to India in 
2007. Among the many accolades she received, she was also conferred Padma 
Bhushan. I do recall the words of Sunita Williams, and, I quote, “There is one lady, I 
admire a lot.”  In fact, that lady is now with us in Rajya Sabha.  Sunita Williams was 
referring to Shrimati Sonia Gandhi. Despite all accolades showered on Sunita Williams 
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from across the world and the UPA Government in Delhi, *. A few days ago, she has 
expressed her desire to visit her father’s home country and their ancestral village. She 
comes from Mehsana District, the same District where hon. Prime Minister, Shri 
Narendra Modi, hails from. Let me ask you: …(Interruptions)… Now, in 2025, we 
demand Bharat Ratna for a super achiever with strong Indian and Gujarati roots.  
…(Interruptions)…   
 

'िसतारȗ से आगे जहा ँऔर भी हȅ, 
सुनीता तेरे इिÇतहान और भी हȅ।' 

 
MR. DEPUTY CHAIRMAN: Hon. Finance Minister. …(Interruptions)…   
 
THE MINISTER OF FINANCE; AND THE MINISTER OF CORPORATE AFFAIRS 
(SHRIMATI NIRMALA SITHARAMAN): Sir, it is one thing to ask for Bharat Ratna for 
someone as meritorious as Sunita Williams. But, in the process, casting aspersions, 
bringing into the picture people unrelated to the context, and also bringing into the 
picture people who, unfortunately, are no longer with us, or who have passed away, 
are, absolutely, uncalled for, if I can say in the minimum of words. I think, that portion 
of the hon. Member’s speech should be completely taken out of records.   
…(Interruptions)…  All of us will be happy to consider Bharat Ratna and other things.   
…(Interruptions)…  But, there is no way that reference to any persons, who are no 
longer alive, and casting aspersions on the hon. Prime Minster, should be entertained 
here.  …(Interruptions)… Those comments must be expunged. जो भी अĢासिंगक चीजȂ 
हȅ, we will take them into account and वे हटा दी जाएँगी।...(Ëयवधान)...  
 
SHRI DEREK O’BRIEN: Sir, this is not…  …(Interruptions)…   
 
SHRI MOHAMED NADIMUL HAQUE: No, Sir.   
 
MR. DEPUTY CHAIRMAN: Please. जो अĢासिंगक तथ्य हȅ, वे नहीं जाएँगे।...(Ëयवधान)...   
The following hon. Members associated themselves with the matter raised by the 
hon. Member, Shri Mohammed Nadimul Haque: Shri Saket Gokhale (West Bengal), 
Shri R. Girirajan (Tamil Nadu), Shri P. Wilson (Tamil Nadu), Dr. Fauzia Khan 
(Maharashtra), Dr. Kanimozhi NVN Somu (Tamil Nadu), Shri Haris Beeran (Kerala), 
Smt. Jebi Mather Hisham (Kerala), Shri Jose K. Mani (Kerala), Shri Ritabrata 

                                                            
* Not recorded. 
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Banerjee  (West Bengal), ), Dr. John Brittas (Kerala), Shri Niranjan Bishi (Odisha), 
Shri P. P. Suneer  (Kerala), Smt. Mausam B Noor (West Bengal), Smt. Sagarika 
Ghose (West Bengal), Shri A. A. Rahim (Kerala), Ms. Dola Sen  (West Bengal),  
Shri Sandosh Kumar P (Kerala), ), Ms. Sushmita Dev (West Bengal), Shri M. 
Shanmugam (Tamil Nadu), Shri M. Mohamed Abdulla (Tamil Nadu) and Shri Ramji 
(Uttar Pradesh). 

Now, Shri Neeraj Dangi - Demand for Removal of 18 per cent GST on 
insurance policies for senior citizens. …(Interruptions)…   

 
Demand for removal of 18 % GST on insurance policies for senior citizens 

 
Ǜी नीरज डांगी (राजÎथान): माननीय उपसभापित जी, आपका हािर्दक आभार िक  आपने मुझे 
इस महत्वपूणर् िवषय पर बोलने का अवसर िदया।  जैसा िक सवर्िविदत है िक वृǉावÎथा मȂ उĦ 
बढ़ाने के साथ-साथ आय कम हो जाती है और ÎवाÎथ्य सबंधंी समÎयाएँ बढ़ जाती हȅ, िजससे 
दवाओं की अिधक आवÌयकता होती है और िचिकत्सा खचर् भी बढ़ जाता है। इन कारणȗ से 
ÎवाÎथ्य बीमा पॉिलसी का Ģीिमयम भी बढ़ जाता है। ऐसे मȂ वृǉजनȗ के िलए ÎवाÎथ्य बीमा 
Ģीिमयम का भगुतान करना मुिÌकल हो जाता है। बढ़ती उĦ के साथ बढ़ती हुई इस गंभीर समÎया 
के समाधान के िलए सरकार को कोई ठोस कदम उठाना चािहए। विरÍठ नागिरकȗ को ÎवाÎथ्य 
बीमा, हेÊथ Ģीिमयम पर भगुतान िकए जाने वाले मौजूदा 18 Ģितशत जीएसटी से छूट दी जानी 
चािहए। यिद यह कदम उठाया जाता है, तो ÎवाÎथ्य देखभाल सÎती हो सकती और वृǉ 
पॉिलसीधारकȗ के िलए बीमा की लागत कम हो सकती है, जो समावेशी ÎवाÎथ्य देखभाल, हेÊथ 
केयर को बढ़ावा देने के सरकार के Ëयापक एजȂडा का िहÎसा बन सकता है।   

भारत सरकार विरÍठ नागिरकȗ के ÎवाÎथ्य बीमा पॉिलिसयȗ का Ģीिमयम कम करने के 
िलए कई तरीकȗ से आवÌयक कदम उठा सकती है, जैसे एक दृिÍटकोण मȂ विरÍठ नागिरकȗ के 
िलए Ģीिमयम मȂ सिÅसडी देना, जो विरÍठ नागिरकȗ को िरयायती Ģीिमयम की पेशकश करने 
वाली बीमा कंपिनयȗ को टैक्स देकर ĢाÃत िकया जा सकता है, िजससे ÎवाÎथ्य बीमा अिधक 
िकफायती और सुलभ हो सके। इसी Ģकार एक अन्य रणनीित के तहत बीमा के्षतर् मȂ एफडीआई 
यानी Ģत्यक्ष िवदेशी िनवशे को बढ़ाना, िजससे ĢितÎपधार् बढ़ सकती है और Ģीिमयम कम हो 
सकता है।  िफलहाल बीमा के्षतर् मȂ एफडीआई की सीमा 74 फीसदी है, हालािँक इस बजट मȂ इसे 
100 Ģितशत िकए जाने का ऐलान है।  

आमजन को इसका लाभ कब िमलेगा, यह एक अन्य ĢÌन है।  भारत सरकार ǎारा लागू 
आयुÍमान भारत योजना, जो 70 वषर् और उससे अिधक की आयु के सभी विरÍठ नागिरकȗ को 5 
लाख रुपए तक का ÎवाÎथ्य बीमा कवर Ģदान करने का दावा करती है, इस योजना का और 
िवÎतार कर इसमȂ 70 वषर् से घटाकर 60 वषर् से अिधक विरÍठ नागिरकȗ को शािमल िकया जाना 
चािहए। इन उपायȗ को लागू करके भारत सरकार विरÍठ नागिरकȗ के िलए ÎवाÎथ्य बीमा को 
अिधक िकफायती और सुलभ बनाने मȂ मदद कर सकती है, यह सुिनिÌचत करते हुए िक उन्हȂ 
िचिकत्सा देखभाल व िचिकत्सा सुिवधा िबना िकसी िवǄीय बोझ के ĢाÃत हो सके।   

[ 2 April, 2025 ] 19


